
Sir/Madam,

Yours sincerely.
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•iT{-=rfu
HiEffi

ifirtlch-¥pr
falan

National mghway§ Authority of India
MINISTRY-OFRQADTRAN§PORT&HIGHWAys

ELN_a.NHAl/1"2/_5_28/20_22_._AL±mn./E-183874

09`h January, 2024

As  you  are aware.  NHAI  has  been  mandated with  the  implementation  and

:;fveec't:?eT:#:I:ieMi;tij:npi:mH:8nt¥t:::#`rt°hTs8hm°aui:::hct::a.tx€c:nrd?nr:,eyr,#e:nntsau*:
ofTechnicalOfflcersafNHAIhas,in{eratjabeendrawninsuchawaysoa5touttlize
the experience of officers of Central Governments,  as well  as.  State Government
Officers`  These  Officers,  apart  from  haVI.ng  experfance,  also  havf  the  di§tinet
advantage of having  ape requisite legal knowledge about the Central Government
and  the State Goverriments,  Hence,  NHAI draws a large pool of officers of Central
Governments  on  deputati.on,  as  per  the  provisions  contained  in  NHAI  Regulations
(RRs).

2.               NHAl deal".th many contractual matters, contract matters, conciliation.
arbitration,  which requires expertise of legal officers.  For f?.tling up of the vacant
positions in the Legal Division, advertisements are publiched in the leading national
dailies and Employment News from time to time.

3t               As part of the above exerc`fse,  NHAl has advertised the vacancies of chief
General   Manager   (Legal)   {n   Level.14   (Rs.1,44j2cO-2.18,200},   General   Manager
{Le3al) in ,Level  13 (R§.1,23,100-2,15.goo) and Dy.  General Man`ager (Legal) tn Level
12   (Rs.78,800-2,09,ZOO)   of   7tn   CPC   Pay   thtrix   on   28.12.2023   on   deputation
basis.      Theadvertisement     is     ats.a     available    on     the    website     Of    NHAl-

gREf.orr:t:,p,ta;tfpdnp::out::froenct:i:tapof„:£:;::
form along with requisite documents from parent department is 27.02.2024.

4.                 I  shall  be  grateful  if  this  advertisement  ls  widely  circulated  in  your
Department for publicity, so that ellgible officers may apply. It is also requested to
give  NOC  to  these  officers  and  forward  their  applications,  along  with  requisite
A-A,) ---,-    +..  |I,_'JL|  _i  LL_   __    ,'       .

tr`.th    Tno®nd

Dwarka, New Delbj-1100?5

Yours`sinfer'ely,

Encl:   As above

Shri S.K.G,  Rahate
Se€ratary
Department of Justice,
Sha3tri Bhavan,
New Delhi -110 001
I-mail:alu_s@gq¥in

NHAl, G-5&S, Sector-10,
Tel.: +91-il-25093502  E : memberaHmin@nhai.erg / www.nriai.gov.in
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* 01  FT 3th SIT Hrfu7H  tfafty  * 02  qF qT 3TEfr aT ifr an.IT.tr.IT.  H faaliF

28.12.2023*ifroarRE#1I'leusci.L`f€r!1i}NIIAIAdverii``'eme'ntdated28.12.2(}23
for net.I.uilnient 1{i 01  post or e€" (I.cgal), 01  post of GM {L€gal) and 02 posts oJ. D"
(Legal) t]n depLliation basis.

2.      HFT9fro tfafft] S finTfarfuqatd#ingtF ttH) *aana{02) ipa
aTigllThcnLimbcrorpo§tad`'cnisedforGM{LcgaHisjncreascdfi.{)imtnc(Ol)totwo{02).

3.       3qfro faima ,aT rfuT * 3fro 3TTaFT 1;mEr apa >rfu 3jfin Faftr aft
13,02.2024{06-:OnaTqfflETHaorftJ*Fi3naanaiEFfarmtrH3m3it3]ap
3TffiqErfuqicHrfurfu3fifarfafa27jj2`2024enli.heia5+{dateOt`i.£ccipiOf.
oiiljne applic{itious  `+'ith regal.d 1o tht. above ad`Jei.li5emcnt is also extended to 13.02.2024
|`06:00PM].Thel'dsld{ifu`ori\ei`ciplofNOL`aiidc]thcrr€quisiledocu"ent§fromthL.pai`ent
departnieiits DI. the applicants sha]I remaiii 27.02.2`()24.

4.        EaHffiHrfun$ 3tTfaH¢ anffar araiTgi.1.his issues mith thc appm`.fl]
of €ompr.tent A uthoi.ity.
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€NATIONAL HIGHWAYS AUTHORITY OF INDIA(Ministry of Road Transport & Highways)

N ational Highways Authority of India (NHAl) invites applications for recruitment to the following Group-'A' posts:-
si.No. Name of the post No,ofposts*

Method of Recru itment

1. Chief General Manage (Legal) 01  (One) Selection th rough Search-cum-Selection-Committee (SCSC)

2. General Manager (Legal) 01  (One) Deputation
3. Deputy General Manager (Legal)  . 02 (Two) Deputation

*:±!}±Tber of post may increase or decrease as per requirement of NHAI.

N.ote:.. Tpe ?anpidates. wh.o  have  applie_d. against.!Pe  prev!ops  advertisement dated 02.01.2023 for the  post Of DGM  (Legal)  on
deputation basis need not apply again. Their candidature shall be considered along with the applicants Of this adveriiseineri.

DETAILS OF ELIGIBILITY CONDITloNS

SI.No.
Name of No. of post to Classification Pay Band and Grade Pay/ Method of

Age Limitthe post be filled up Of post Level in Pay Matrix Recruitment
1 2 3 4 5 6

1- Chief 01 Group-'A' P84 (Rs.3740067000) with Selection For deputation:
General .        (One) Grade Pay Rs.10000 (pre- through Search- Not exceeding
Manager revised), equivalent to Pay cum-Selection 56 years
(Legal) Level-14 (Rs.144200- Committee

218200) of Pay Matrix as per7thCPC by deputation

Educational qexperiencualification anderequired
Recruitment Criteria

7 8
Essential Educational Selection through Searchngum-Selection-Committee :
Qualification and Experience:-(i)DegreeinLawfrom a By deputation from officers under the Centra Government or State Governments   '

or Union Territories or Universities or Recognized Research  lnstitutions affiliated
to  Government of  India  or  Public  Sector  Undertakings  or  Semi  Government  or

recognized                  University/Institute:and Statutory or Autonomous Organizations and other Government Bodies:-

(i) holding analogouspostonregularbasisinthepayscaleofpayBand4(37400-

(ii)  17 years' service as Group-'A' 67000) with Grade  Pay of Rs.10000/-(pre-revised) in CDA pattern, equivalent to

Pay   Scale   of   Pay    Band-3(Rs.15600-39100)withGradePayRs.5400/-(pre-revisedin PayLevel-14(144200-218200)ofpayMatrixasper7thcpcorequivalentpayjscaleinIDApattemintheparentcadre/department;OR1

CDA pattern equivalent to Pay (ii) with three years of regular service in the posts in the pay sea e Of Pay Band4
Level-10    (56100-177500)    of (Rs.37400fi7000)   with   Grade   Pay   Rs.8700/-   (pre-revised)   in   CDA   pattern,
Pay  Matrix as  per 7th CPC or equivalent to  Pay  Level-13  (123100-215900)  of  Pay  Matrix  as  per  7th  CPC)  or

equivalent leve post or higher equivalent pay scale in IDA pattern in the parent cadre/ department;

on  regular  basis  out  of which and
07  years'  experlence  in   the Possessing   the   essential   educational   qua ification   and   essential   experience
field      of      law      related`   to stipulated in co umn-7.

con tractua I                      in alters/arbitration/legislativematters/landacquisition. Period of deputation
The period Of deputation,  including the period of deputation in another ex-cadre post held
Immediately   preceding   this   appointment   in   the   same   or  some   other  organization   /
department,  sha ordinarily  be  03  (three) years,  which  may be extended for another 01

(one) year with the approval of Chairman, NHAI. Further, extension beyond 4th year and up
to a maximum of 1 0 (ten) years shall be with the approval of the Ministry of Road Transport
and Highways, subject to satisfactory performance.



Sl.No.
Name of No. of post to Classification Pay Band and Grade Method of

Age Limitthe post be filled up of post Pay/Level in Pay Matrix Recruitment
1 2

`3
4 5 6

2. General Manager \ 01 Group-'A'

#4G(r:i.e3E4a°y°£s:8%!,
Deputation For

(Legal) (One) deputation:

(pre-revised), equivalent Not
to Pay Level-13 exceeding

(Rs.123100-215900)ofPayMatrixasper7thCPC 56 years

Educational qualification and
Recruitment Criteriaexperience required

7 8
Essential Educational Qualification By  deputation  from  officers  under the  Central  Government or  State
and Experience:- Governments   or   Union   Territories   or   U niversities   or   Recognized

Research lnstitutions affiliated to Government Of India or Public Sector

(i)  Degree  in  Law  from  a  recognized Undertakings   or   Semi   Government   or   Statutory`   or   Autonomous
University/ Institute : Organizations and other Government Bodies:-

and
(i)  holding  anaIogous post on  regular basis in the pay'scale of Pay(ii)  14  years'  expeTience  in  the  pay

scale of Group-'A' Pay Scale of Pay Band4  (37400rfe7000)  with  Grade  Pay of Rs.8700/-  (pre-revised)  in

Band-3      (Rs.15600-39100)     with CDA  pattern, equivalent  to  Pay  Level-1 3   (123100-215900)   Of  Pay

Grade  Pay  Rs.5400/-  (pre-revised Matrix  as  per 7th   CPC or equivalent pay scale  in  IDA  pattern  in the

in  CDA  pattern  equivalent  to  Pay parent cadre / department;
Level-10   (56100-177500)   of   Pay OR
Matrix as per 7th CPC or equivalent (ii) with four years' Of regular service in the posts in the pay scale of

evel post or .higher, out of which 07 Pay Band-3 (R§.15600-39100) with Grade Pay Rs.7600/-(pre-revised)

years'  experience  in  the  field  of in  CDA  pattern,  equivalent to  Pay  Leve-12  (78800-209200)  of Pay

Law related to contractual matters / Matrix  as  per 7th CPC) or  equivalent pay scale  in  IDA  pattern  in  the

arbitration   /   IegislatIve   matters   / parent cadre/ department;
land acquisition. and

Possessing   the   essential   educational qualiflcation   and   essential
experience stipulated in column-7.

Period of deDu tation

The period of deputation,  including the period of deputation  in another
ex-cadre post held immediately preceding this appointment in the same
or some other organization / department,  shall ordinarily be 03  (three)

years,  which  may  be  extended  for  another  01   (one)  year  with  the
approval of Cha irman, NHAl. Further, extension beyond 4th year and up
to a maximum of 10 (ten) years shall be with the approval of the Ministry
of Road Transport and Highways, subject to satisfactory performance.



SI.No,
Name of No. of p'ost to Classifj=tion Pay Band and Grade Method of

Age Limitthe post be filled up ofpost' Pay/Level in Pay Matrix Recruitment
1 2 3 4 5 6

3. Deputy General    ` 02 Group-'A' PB-3 (Rs.15600-39100) Deputation For
Manager (Legal) (Two) with Grade Pay Rs.7600 deputation:

(pre-revised), equivalent Not
to Pay Level-12 exceeding

(Rs.78800-209200) of PayMatrixasper7thCPC 56 years

Educational qualification and
Recruitment Criteriaexperience required

7 8
Essential Educational Qualification By  deputation  from  dfflcers  under the  Central  Government or  State
and Experience:- Governments   or   Union   Territories   or   Universities   or   Recognized

Research  Institutions affiliated to Government of India or Public Sector

(i)  Degree  in  L;w  from  a  recognized Undertakings   or   Semi   Government   or Statutory   or   Autonomous
University/ Institute: Organizations and other Government Bodies:-

and
(i)  holding  aha logous  post on  regular basis in the  pay scale of Pay(ii) 09  ysars'  experience  in  the  pay

scale of Group-'A' Pay Scale of Pay Band-3  (15600-39100)  with  Grade  Pay of R§.7600/-(preLrevised)  in

Band-3      (Rs.15600-39100)     with CDA pattern, equivalent to pay Level-12 (78800-209200) of pay Matrix
Grade  Pay  R§.5400/-  (pre-revised as per 7th   CPC or equivalent pay scale in  IDA pattern in the parent
I n  CD-A  pattern  equivalent  to  Pay cadre / department;
Level-10   (56100-177500)   of   Pay OR
Matrix as per 7th CPC or equivalent (ii) with four years' of regular service in the posts in the pay scale of
evel post or higher, out of which 06 Pay Band-3 (Rs.15600-39100) with Grade Pay Rs.6600/-(pre-revised)

years'  experience  in  the  field  of in  CDA  pattern,  equivalent  to  Pay  Level-11  (67700-208700)  of  Pay
Law related to contractual matters / Matrix as  per 7th CPC) or  equivalent pay scale  in  IDA pattern  in  the
arbitration   /   Iegislative   matters   / parent cadre/ department;
land acquisition. and

Possessing   the   essential   educational   qualification   and   essential
experience stipulated in column-7.

Period of deDutationTheperiodofdeputation, including the period of deputation in another

ex-cadre post he d immediately preceding this appointment in the same
or some other organization / department,  shall ordinarily be 03  (three)

years,  which  may  be  extended  for  another  02  (two)  year  with  the
approval of Chairman, NHAl. Further, extension beyond 5th year and up
to a maximum of 10 (ten) years shall be with the approval of the Ministry
of Road Transport and Highways, subject to satisfactory performance,



I:'\
lMPORTANT DATES

T1ME  LINES

pening Date for Online Registration of Application 28.12.2023 (10:00 AM} IThurs.day]

Last Date for submission of Online Application 29.01.2024 (06:00 PM) [Monday]

Last  Date  for  submission  of  Printout, of  Online 27.02.2024|Tuesday]
application  along  with  requisite  documents  from

N6te:NHAlatits¢jscretionmayextendthedateofacceptingParent Department.
he Through  Prop.er Channel  copy of the application  along

with  requisite  documents  from  Parent  Departments  by  02
days prior to the Meeting of Selection Committee / Interview.

Important Instructions:

The candidates applyng the posts should note the following:-

1.         The posts cany all India service liabilfty. Therefore: those who arewilling to serve anywhere in India may only
apply.

2.        The applicant who apply for the post with respect to the adverti:ement shall rot be allowed to withdraw histher
candidature subsequently. The  applicant selected  by NHAl shouid  not decline the offer of appointment.  In
case he / she declines the oifer of appointment, his/her candidature shall not be considered for any further
appointment by NHAl for a period of two years from the date of cancelfatien Of offer Of appointment

3.         In caseofselection on deputation basis, applicants who are more than 56 years of age as on the lastdatefor
receipt of qpplieations need not apply. Those applicants who are due to retire from their parent cadre within
two years, as on the closing date for receipt Of applicafrons also need not apply.    .

4.         SC/S"inority communfty / Women/ Persons with Benchmark Disabilities, are encouraged to apply..

5.         Persons with Benchmark Disabilities (PwBD) can apply to the respective posts even if the post is not reserved
for them but has been identified  as Suitable.   However, such Applieants will be considerecl for selection to
such post by general standard of neril  Persons suffering from not less than 40% of relevant disabilfty shall
alone b6 elieible for the benefit of reservation and other relaxations as permissible  under the rules.   Thus,
Physically Handieapped (PH) persons can avaM benem of reservation and other concessions and relaxations
as  permissible  under the  rules  only when  degree of physieal  disabirty is 40% or more  and the  posts are
suhable for PwBD candidates.

> 6.    Crucial  date  for  determination  of  elieibilfty  shall  be  the  last  date  prescribecl  for  the  receipt  of  ONLINE
applications.

7.           Applicants working in psus/ Public sector Banks may refer to NllAI circulars regarding equivalency
of Pay Structure (between CDA vs IDA and CDA vs Public Sector Banks) attached with the advertisement

8.             Canvassing or bringing influence in any form will disqualfty the candidature.

9.            The  advertisement  can  be  withdrawn  at  any time  at  the  discretion  of the  Competent  Authority  without
assigning any reasons therefore.

Procedure to apDlv



I             r.1,0.

tvelow:.
Applicants can apply ONLINE only. The procedure to be followed for filling  up the application is given

The applicant may visit the  NHAI  website  ["http://www.nhai.gov.in'T for accessing the  link for applying
online. The link may be opened on Google Chrome or Mozilla Firefox.

Click on the tab About Us + Vacancies + Current. Click on the relevant Recruitment advertisement and then
click `Online application'.

Once you click on "APPLY" system will redirect you to NHAI portal.

Create the registration with below information
1. User lD (User id can be anwhing)

2. Create the password
3. Name
4. Phone number
5.  Email id

6. Aadhar card number (Optional)
Once you entered all the above details, login to the system with the user id and password that you received

on your registered e-mail.
vi)            After logip:

1.     Postyouwould like to apply
2.     Fill Application form

vii)           Fill the complete application
1.    All the fields in the form are mandatory fields.
2.    After entering your date of birth and retirement age, press enter button. Once you press enter button, system

will auto calculate a.nd populate the same in the next row.
3.    Fill in the form and attach all the scanned copy of colour passport size photograph, digital signature, essential

educational/professionalqualification(s),promotion/appointmentorder(s),onlyin'jpg/`jpeg'or`png'or`gif
•pdf image types not exceeding  1  MB, may be uploaded.

4.    In the fields where you need to add your educational and experience, add the detail in given box and after
adding all the data, click on add the same to list. Once you add the same to list, you could see the detail on
below table.

5.    After filling the application form, to verify it by click on 'preview' button to check all the information filled by

you are correct or not.
6.    In case if you wish to change any data in given form, then change the same.
7.    Once everything is correct, Use `Final Submit' to Save all information.
8.    Once you click on `submit your application button',  system will take you to the next screen, where you can

see the reference number' and you would also be having an option to download the form.
xii)      The ONLINE application may be submitted by 29.01.2024 (6.00 PM).
> xiii)After  subndssion  of the  ONLINE  Application  Form,  `PDF'  format thereof containing  details  entered  by the

Applicant shall be generated. The applicant should take out print of the ONLINE Application Form and get the
same forwarded by his/her parent department along with the prescribed `Verification Certificate' and certified
copy of APARs/ACRs.  The Department/Organization concerned while forwarding the application should:

(a)       Enclose attested copies of Annual confidential Reports / Annual performance Appraisal Report / gist
ofAPARs/ACRs/certificatewithregardtowork&conductoftheofficerforthelastfive(05)yearsalong
with  a vigilance  clearance certifying that no penalty is imposed against the officer for last ten years,
integrity certificate and no penalty certificate.

(b)       Certify that the particulars given by the Applicant in his / her ONLINE application regarding the details
of educational/professional  qualification(s),  relevant experience  and  pay  particulars,  etc.  have  been
verified from the service records and are true, correct and complete.

11.      The applicants are advised to fill the ONLINE application form carefully in accordance with the eligibility criteria

and experience mentioned for the post(s). Applications received through any other mode/procedure would not be
acoepted and summarily rejected. Applications incomplete in any respect,  especially without details of pay scales



I    g       \'.I,,shall be summarily rejected withoutany notice. It may be noted thatany subsequent clarification regardingjob profile/

.   fa,,,{Perience etc. at a later date will not be entertained under any circumstances.

1,2.     The applicants are advised to submit the Online Redruitment Application well in advance without waiting for-  the closing date and also ensure that the Prinrout Of the ONLINE Application Fom along with requisite documents,

is foTwarded through their Parent Departments within the stipulated time.

13.      Applicants applying for more than one post should submit separate application for each post, failing which, the
application will be considered only for the first pest indicated in the application.

> 14. Duly filledin print-out of the ONLINE application, forwarded by parent department of the applicant along with
the prescribed 'Verification Certificate' and photocopy of APARSIACRs forthe last five (05) years, should reach NHAI
at the following address, on or before 27,02.2024:

I              General Manager(HR & ADMN) -Ill
i'   NATIONAL HIGHWAYS `AUTHORITY 0F INDIA

PLOTNO.G5-&6,SECTORJ10,
DWARKA, NEW DELHI-11007\§

15.     `Corrigendum'  or `Addendum'  or `Cancellation'  to this  advertisement,  if any,  shall  be  published  only on  the
website of NHAl and will not be published in the newspapers. Therefore, the Applicants are advised to check the
websiteofNHAITedulariy.



1 The Registrar General,  , 13 The Registrar General,
Allahabad High Court, Jharkhand High Court,
Allahabad -211001. Doranada, Ranchi -834033.
(Uttar Pradesh) t (Jharkhand)

2 The Registrar General, 14 The Registrar General,
High Court for the state of High Court of Karnataka,
Telangana, Bangalore -560001.
Hyderabad, Telangaha -500066 (Karnataka)

3 The Registrar General, 15 The Registrar General,
Bombay High Court, Fort, High Court of Kerala,
Mumbai -400032. Kochi -682031.
(Maharashtra) (Kerala)    .

4. The Registrar General, 16 The Registrar General,
Calcutta High Court, High Court of Madras,
Kolkata -700001 Chennai -600104.
(West Bengal) (Tamil Nadii)

5 The Registrar General, 17 The Registrar General,
Chhattisgarh High Court, High Court of Madhya Pradesh,
Bilaspur -495001. Jabalpur -482002.
(Chhattisgarh) (M.P.)

6 The Registrar General, 18 The Re`gistrar General,
Delhi High Court, High Court Of Manipur,
Sher Shah Road, lmphalMantripukhri -795002.
New Delhi -110003. (Manipur)

7 The Registrar General, 19 The Registrar General,
Gauhati High Court, High Court of Meghalaya,
Mahatma Gandhi Road, MG Road, Shillong -793001.
Guwahati -781001 (Meghalaya)
(Assam)

8 The Registrar\General, 20 The Registrar General,
Gujarat 'High Court, Orissa High Court,
Sola, Ahmedabad -380060. Cuttack -753002.
(Gujarat) (Odisha)

9 The Registrar General, 21 The Registrar General,
High Court of Himachal Pradesh, Patna High Court,
Ravenswood, Shimla -171001 Patna -800001.
(Himachal Pradesh) (Bihar)

10 The Registrar General, 22 The Registrar General,
High Court of Jammu & Kashmir, High Court of Punjab & Haryana,
Jammu. Sector-1, Chandigarh - 160001.
(J&K) (Chandigarh)

11 The Registrar General, 23 The Registrar General,
Rajasthan High Court, High Court of Tripura,
Jodhpur -342001. Capital Complex,
(Rajasthan) Agartala -799006.

(Tripura)
12 The Registrar General, 24 The Registrar General,

Sikkim High Court, High Court of Uttrakhand,
Gangtok -737101. Nanital -231692.
(Sikkim) (Uttrakhand)

25 The Registrar General,
High Court ofAndhra Pradesh,   .
Vijayvada - 520002,
(Andhra Pradesh


